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5. In view of above, notice be issued again to the Project Proponent requiring him to file his
response/reply to the averments made in the application/observations made in the report of the
Joint Committee within two month at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF and copies of the notice be sent to the
District Magistrate, Rae Bareli and Regional Officer, UPPCB who are directed to serve the same
on the project proponent and file their reports in this regard within three weeks from today. It is
clarified that in case of their failure to do so, heavy costs may be imposed on them for non
compliance with this order.

6. List for further consideration on 30.01.2023. .......... "
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Itern MNa.03 {Court Mo. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

{By Video Conferencing)
Original Application No,350/2022

Maphesh Kumar «Applicant

Versus

State of U.P. ... Respandent

Date of hearing: 16.08.2022

CORAM: HON'BELE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER
Applicant: None.
Respondents: Mr. Daleep Dhyani, Advocate for UPPCE.
Mr. Pradeep Kumar Vishwakarma, Regional Officer of

1 The grievance made in the present letter petition sent by Mr. Mahesh

Kumar resident of village Bhojpur, Block and Police Station Sareni Tehsil
Lalganj, District Rae Bareli, Uttar Pradesh is that Narayan Brick kiln is being
run by Akash Bajpaycc son of Santosh Bajpayee in adjoining village Korba
Block and Police Station Sareni Tehsil Lalganj, District Rae Bareli, Uttar
Pradesh in violation of environmental norms, rules and regulations damaging

the environment and posing health hazards to the inhabitants. Locadon of the

brick kiln is violative of siting criterion as Harkishnu Khera and Korba villages
having population of more than 300 persons are situated nearby besides Ram
Ganga School in its premises, primary school and ANM Centre at the distance
of 200 meters, orchard having minimum 100 fruit bearing trees within 800
meters and PWD Road within 100 meters. Three meter wall has not been

constructed to prevent spreading of dust and mining of top goil from
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0. A. No. 35072022

5 Mahesh Kumar Vs, State of U p,
agricultural fields upto the depth

of more than 3 meters has been

done
converting the same into pond.

2. Vide order dated 19.05.2022, this Tribunal constituted a -Joint

Committee comprising of the State PCB and District Magistrate, Rae Bareli i
directed the same to submit factual and action taken report within two

months. The relevant part of the order reads as under:-

*On due consideration of the matter, we are of the view that the

allegations made in the present letter require due verification
and immediate remedial action. Accordingly, we constitute a
Joint Commitiee of the State PCB and District Magistrate, Rae
Bareli and direct the Joint Commitlee to meet within four
weeks, undertake site visits, look into the grievances of the
applicant and take requisite action by following due process of
law. The State PCB will be the Nodal ageney for coordination
and compliance. Factual and action taken report particularly in
terms of meeting siting criteria, compliance with consent
conditions and Guidelines issued by the MoEF & CC dated
22.02.2022 may be furnished within two months by e-mail at
Judicial-ngif@gov.in preferably in the form of searchable
PDF/OCR Support FDF and not in the form of Image PDF...."

a. In compliance thereof, Mr. Pradeep Kumar Vishwakarma, Regional

Officer of Uttar Pradesh PCB has filed the Joint Committee report vide letter
dated 29.06.2022.

4. Notice alongwith copies of the application and report of the Joint

Committee be issued to the Project Proponent- Marayan Brick kiln through
Akash Bajpayee son of Santosh Bajpayee, village Korba Block and Police
Station Bareni, Tehsil Lalganj, District Rae Bareli, Uttar Pradesh, State PCB
and District Magistrate, Rae Bareli requiring them to file their response/reply
to the allegations made in the application/observations made in the report of
the Joint Committee within one month at judicial-ngi@govin preferably in the

form of searchable PDF/OCR Supported PDF and not in the form of Image
PDF,

5. List for further consideration on 10.10,2022.
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0. A. No. 35072022

. Mahesh Kumar Vs. State of U p. 1 6 1 !
6. Notice be served on the Project Proponent through Distriet Magistrate,
Rae Bareli and for this purpose notice issued to the Project Proponent

be sent
to the District Magistrate, Rae Bareli by E

~mail for getting service of the same
effected on the Project Proponent and sending his report in this regard,

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 16, 2022
AG
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5. In view of above, notice be issued again to the Project Proponent requiring him to
file his response/reply to the averments made in the application/observations made in the
report of the Joint Committee within two month at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Supported PDF and not in the form of Image PDF and copies
of the notice be sent to the District Magistrate, Rae Bareli and Regional Officer, UPPCB
who are directed to serve the same on the project proponent and file their reports in this
regard within three weeks from today. It is clarified that in case of their failure to do so,
heavy costs may be imposed on them for non compliance with this order.

6. List for further consideration on 30.01.2023. .........."
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Itemn No.06 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBENCH

(By Video Conferencing)
Original Application No.350/2022

Mahesh Kumar ...Applicant
Versus
State of U.P. ...Respondent

Date of hearing: 10.10.2022

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.

Respondents: Mr. Pradeep Mishra, Advocate along with Regional Officer
of UPPCB.

Application is registered based on a complaint received by Post.

ORDER

1. The grievance made in the present letter petition sent by Mr. Mahesh
Kumar resident of village Bhojpur, Block and Police Station Sareni Tehsil
Lalganj, District Rae Bareli, Uttar Pradesh is that Narayan Brick kiln is being
run by Akash Bajpayee son of Santosh Bajpayee in adjoining village Korba
Block and Police Station Sareni Tehsil Lalganj, District Rae Bareli, Uttar
Pradesh in violation of environmental norms, rules and regulations damaging
the environment and posing health hazards to the inhabitants. Location of the
brick kiln is violative of siting criterion as Harkishnu Khera and Korba villages
having population of more than 300 persons are situated nearby besides Ram
Ganga School in its premises, primary school and ANM Centre at the distance
of 200 meters, orchard having minimum 100 fruit bearing trees within 800
meters and PWD Road within 100 meters. Three meter wall has not been

constructed to prevent spreading of dust and mining of top soil from
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0. A. No. 350/2022 Mahesh Kumar Vs, State of U.P.
0.

agricultural fields upto the depth of more than 3 meters has been done

converting the same into pond.

2. Vide order dated 19.05.2022, this Tribunal constituted a Joint
Committee comprising of the State PCB and District Magistrate, Rae Bareli and
directed the same to submit factual and action taken report within two

months.

3. In compliance thereof, Mr. Pradeep Kumar Vishwakarma, Regional
Officer of Uttar Pradesh PCB has filed the Joint Committee report vide letter

dated 29.06.2022.

4. Vide order dated.19.05.2022, notice was ordered to be issued to the
Project Proponent and the same was also ordered to be served through the
District Magistrate, Rae Bareli who was required to send his report after service
of notice on the Project Proponent. However, no report in this regard has been

received from the District Magistrate, Rae Bareli.

5. In view of above, notice be issued again to the Project Proponent
requiring him to file his response/reply to the averments made in the
application/observations made in the report of the Joint Committee within two
month at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF and copies of the notice be
sent to the District Magistrate, Rae Bareli and Regional Officer, UPPCB who are
directed to serve the same on the project proponent and file their reports in
this regard within three weeks from today. It is clarified that in case of their
failure to do so, heavy costs may be imposed on them for non compliance with

this order.

6. List for further consideration on 30.01.2023.
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7. A copy of this order along-with copy of the notice be sent to the District
Magistrate, Rae Bareli and Regional Officer, UPPCB within one week for

requisite compliance.

Arun Kumar Tyagi, JM

Dr.Afroz Ahmad, EM

October 10, 2022
AG
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in adjoing village Korba Block

and Police Station Sareni Tehsil Lalganj, District Rae Bareli, Uttar

Pradesh in violation of environmental norms, rules and regulations damaging the environment and

posing health hazards to the inhabitants. Location of the brick kiln is violative of siting criterion as

Harkishnu Khera and Korba villages having population of more th
nearby besides Ram Ganga School in its premises, prim
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minimum 100 fruit bearing trees within 800 meters and PWD Road

within 100 meters. Three meter wall has not been constructed to prevent spreading of dust and

mining of top soil from agricultural fields upto the depth of more than 3 meters has been done
converting the same into pond.

On due consideration of the matter, we are of the view that the allegations made in the

present letter require due verification and immediate remedial action. Accordingly,

we constitute a
Joint Committee of the State PCB

and District Magistrate, Rae Bareli and direct the Joint
Committee to meet within four weeks, undertake sit

e visits, look into the grievances of the
applicant and take requisite action by

following due process of law. The State PCB will be the

Nodal agency for coordination and compliance. Factual and action taken report particularly in

terms of meeting siting criteria, compliance with consent conditions and Guidelines issued by the

MOEF & CC dated 22.02.2022 may be furnished within two months by e-mail at judicial-

ngi@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF."
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